NOTICE

In absence of Hon’ble Chairperson all mentioning of Fresh cases/ urgent listing/ listing
of I. A’s etc. be made before Hon’ble Mr. Justice A.l.S. Cheema, Member (Judicial).

By the order of Hon’ble Chairperson

-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 27.02.2020 (THURSDAY)

COURT - IV
10:50 AM

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Justice Jarat Kumar Jain,
Member (Judicial)

For Hearing (Part Heard)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Compensation Food Corporation of India. G.R. Bhatia Rahul Goel-R1
Application (AT) Vs. Ebaad Nawaz
No.1 of 2019 in Excel Crop Care Ltd & Ors. Khan-R2
Competition. App. Sandhya-R3
(AT) No. 79-81 of
2012

After the above

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App (AT) S.P. Coal Resources Pvt Ltd. Goutham Shivshankar | Yugank Goel (R2),
(Ins) No. 850 of Vs. Supriya Jain(RP)
2019 Indus FILA Ltd & Ors.
2. Comp. App (AT) Aashish Nevatia Neeha Nagpal P.K. Mullick-R1
(Ins) No. 1363 of Vs. Soma Mullick-R2
2019 CFM Asset Reconstruction Pvt. Ltd. &
Anr.
3. Comp. App. (AT) Kotak Mahindra Bank Ltd. Amit Mahalian Prakash K. Panda
(Ins) No. 1513 of Vs.
2019 Testtex India Laboratories Pvt. Ltd. &
Ors.




4. Comp. App. (AT) Asstt. Commissioner of Income Tax Lakshmi Gurung Jasveen Kaur (R1-
(Ins) No. 35 of Circle — 27(2) 2)
2020 Vs.
Uttam Strips Ltd.
5. Comp. App. (AT) Exxaro Tiles Pvt. Ltd. Natasha Dhruman Pradhuman Gohil
(Ins) No. 149-150 Vs. Shah
of 2020 Arvind Gaudana, Resolution
Professional of Regent Granito (India)
Ltd. & Ors.
With
6. Comp. App. (AT) Shaileshbhai Maganbhai Patel, Lalit M. Patel AJ. Chaterjee
(Ins) No. 169 of Vs. Gautam Singh-RP
2020 Arvind Gaudana
Resolution Professional of Regent
Granito (India) Ltd. & Ors.
7. Comp. App (AT) Jaiprakash Associates Ltd. Ruchira Gupta B.S. Bagga-R6 to
No. 302-315 of Vs. R11
2019 Neena Somani & Ors. R.S. Singh-R22
Nitin Chauhan
8. Comp. App. (AT) Chander Verma Chandan Dutta Saurabh Kalia-R3
No. 19 of 2020 Vs. & R4
Continental Construction Ltd. & Ors. Swapnil Gupta-R5
For Hearing (Part Heard)
9. Comp. App (AT) Archer Power System Pvt. Ltd. M. Soham Kumar
No. 213 of 2017 Vs. SricharanRangarajan | Ginni Sehgal
Cascade Energy Pvt. Ltd. & 4 Ors.
With
10. Comp. App. (AT) Archer Power System Pvt. Ltd. M. Chaman Lal
No. 296 of 2017 Vs. SricharamRangarajan | Soham Kumar
Cascade Energy Pvt. Ors. Sreoshi Chatterjee Ginni Sehgal
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